IN THE CENTRAL ADMINISTRATIVE TRIBURNAL : HYDERABAD BHENCH
AT HYDERABAD
% &
0.2.623/96. Dt.of Decision t 17-0923E.
R.Ad1 Kesavulu . " . edpplicant,
Vs

1. The uUnion of India, rep. by

the General Manager, 2C Rly,

Sec'bad.
2. The Chief Personnel. Cfficer,

8C Rly, Sec’bad.
3. The Dy.Chief Mech,Engineer,

Carriage Repasir Shop, SC Rly,

Tirupathi. '
4. The VWicrkshop Fersonnel Cflicer,

Carriage Repair Shop, SC Rly,

Tirupathi,
6. B.Haribabu
7. K.Kodandarama Naidu
8, E,Srinivasulu Naidu. _ . Rgspondents,
Counsel for the applicant iMr.S.Ramakrishna-Rao
Counsel for the Respondents iMr.V,Ragjeswara Rao, SC|for Rlys.

mﬂ',-y' }UM M )
CCRAM: =~
THE HON'ELE SHRI R. RANGARAJAKN : MEMEER (2DMN, )}
THE HON'BLE SHRT B,S.JAI FARAMESHWAR : MEMBER (JUCL.)
%
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ORDER

-
-

ORAL, ORDER (FER HOM'BLE SHRI R.RANGARAJAN

Heard °

applicant and M

respondents,

S to R-2 Called absent.

.respondents No,R- )

2.

MEMBER (ADM

Mr.S,Ramakrishna fao, learned counsel for
r.V.Rajeswara Rao, learned counsel for t

Notices have been served on all the priva

The applicant in this OA was shown in the provi

the
he

€

sicnal

final senlority list of Artisan Staff of Mechanical Degartment

of Carriage Repair Shop, Tirupathi in the gscale of pav

of #.1200~

1600/~ at S1.Nc.12 in the seniority of Geperal Fitter Trade by

the Memorandum No.TR/Fp612/Artixen/Vol,III. dated 29-0Ci

(Apnexure~II). Subsequently another provisional senior

wae issued vide order No.TR/F.612/ART/Vol.IV dated 18-(

(Apnexure-1) wherebn his name is shown at Sl.Ro.26.

-94

ity list

3-96

The applicant

submitted representation stating that (1) He was posted to the

grade of Artisan earlier to 12-5-88 and hence he should@ get the

seniority from the date he occupied that skat, (2) Th

no sepiority list issued earlier to 12-5-88 an%hence t

X
in OA.289/92 is nct applicable in his case. The appli

re were

he direction

itant's

representation was rejected by the letter No.TR/P-612/ART/Mech,

dated 25-05-96 (Annexure=V}.

3. This OA is filed to withdraw the revised senic

dated 18-03-96 and for a consequential direction to ma

rity list

intain

status=quo as per the seniority list dated 26-01-94 aﬁd his

promotion will be affected if the promotion is done of

of the seniority list dated 18-3-96,

4, When the OA wae taken up for hearing the leary

for the applicant submitted that this OA is covered by

of thie Tribunal in CA,624/96 dated 21-08-98 (P.Ramac]

Geperal Manager, SC Rly, Sec'bad & Ors) and hence tha

good in this RR case also,

T

the basis

hed counsel

the judgemen’

handra Raju Vs

order

e fwill holdl ]
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- 5. The learned counsel for the respondents also submit that

thie Oa is govered by the judgement in CA,624/96 dated 2[1-08-98.

Hence, the followinc direction is giveni-

" R=4 should Fix up a meeting with the applicant on a

mutually aggreable date to examine the issue as indicated in

the judgement in OA,624/96 and prepare a joint note recqrding

the views of both sides. If there are differences the same also

that note should be put up to R=2 for deciding the issus
A ' '

shall be récorded. If there is a difference in the views then

on the

pasie of the existing rules and the direction of this Tribunal

given earifér which has been indicated akex& in a concige form

in the judgement irn CA.624/96, In case it is found necgssary

to call the private respondents No.5 to 8 the R-4 may ifsue notice

to them also to attend the meeting.

6. Time for compliance is two months from the date|of receipt

of a copy of this order,

7. With the above direction the OA is disposed of.| No costs.
S .JAT PARAMESHWAR) {R. Rmxcmmm
N.)

(B.5. k
/q%nﬁsgﬁ (JUDL.) MEMBER{

o b
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; Aﬁ" 5444

Dated : The 17th_Sept. 1398. Sk
g

Toictated in the Cpen Court)
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Copy to:
13
2

3.
* Seuth Central Railway, Tirupathi,

4e

Se

6
7%

8.

%

L 4l't'

'

The General Managar, Seuth Central Railuay, AN
Secunderabad,

)
i

The Chef Parsmnnel Bffxcer, Seuth cantpal Razluay,
Secundsrabai. ‘ ) _

Phe Oy.Chief Nach”Enginasr, Carriage Rapaxr Shep,

The Werkshaep Parsonnel Officer, Carriage Repair Shop,
South Central Rajluay, Tmruﬁathi.

One copy to Mr,S.Ramakrishna nap,ndumcaﬁa,CAT.Hydarahad?
One copy to Mr.V.Ra jeswara Rao,Add1.CGSC,CAT,Hyderabad,
One cepy te D. R.(A),CAT, Hydarabad
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